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BEFORE THE HON'BLE NATIONAL GIIEEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

o.A.NO.69 4t2023

IN THE MATTER QF

NEWS ItCM titlEd "UN PREDICTS GROUNDWATER LEVEL IN INDIA WILL REDUCE

TO LOW RY 2025" appearing in Hindustan Times datcd 26.10.2023

ITEI'ORT ON I}EHALF OF R-l i.E. CENTTL{L GITOUND WATER AUTHORITY

MOST RESPECTFULLY SHOWETH: -

1. l'hat the original application has been registered suo-motu on the basis of the news item

published in Hindustan Times dated 26.10.2023 titled "[IN predicts groundwater level in

India will reduce to 'low' bY 2025".

2. 'fhat the matter was last listed on28.04.2024,wherein l{on'ble'fribunal vide para 9 of

the order directed CGWA to file a report providing the following information:

i. Details of over exploited/grouncl water stressed areas District Wise in each State/UT.

ii. Criteria for permitting developmental activities/infrast4ucture facilities in such over-
:

exploited/stressed areas and quantity that is permissible fo,r drawal by each oJ'such units

to be located in these areas

iii. Criteria prescribed for issuing NoC/permission for such drawal in

exploited/stressed areas along with the responsible agency in each State/UT.

over-

iv. State/UT' wise details of ittegatty operated ground water drawal structures, action

taken and environmental compensation collected till March, 2025.

v. Monitoring and Enforcement Agency in each State/UT ond at District Level
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vi. Details of utilization of environmental compensation for establishing structures such

as water recharge facilities check dams, water purification systems, especially in

c o nt aminat e d/ s al inity - affe ct e d w at er ar e as, i t c. St at e and Di s t r i c t -w i s e'

3. That in pursuance to the direction of Hon'ble Tribunal, CGWA, vide letter datcd

29.05.2025 issued directions under Section 5 of Environment (Protection) Act, 1986 to

Additional Chief Secretary/Principai Secretary/Water Resources/Ground Waier/PHii of

17 States/UTs, where groundwater management and development is being regulated and

controlled by the State/UT themselves, to provide inputs to CGWA on points ii-vi by

30.06.2025.The matter was followed up vide mail dated 04.07.2025 to expcditc

furnishing the requisite inputs to CGWA by 09.07.2025. Copy of direction letter and mail

dated 04.07.2025 are attached and marked as Anncxurc-I'

4. That in pursuance to the directions of CGWA, response from only 9 out of 17 States/Ul's'

namely Andhra Pradesh, Karnataka, Kerala, Tamil Nadu, Uttar Pradesh, Punjab,

Haryana, Goa and Ladakh has been received till the filing of this reply. The information

received from these SatesAJTs, as well as information pertaining to CGWA-regulatcd

States/UTs have been summarized and enclosed as Annexure-Il. It may be mentioned

that information on Point i in Annexure-Il is based on Ground Watcr Resource

T'he number given in the column is number of assessment unitsAssessment Report, 2

categorised as Over in the StateAJT along with their percentage with respect of

total assessment units that State/ UT. District-wisc list of assessment units categorised

as Over-exploited,

t
l:

Critical, Semi-critical and Safe is enclosed as Appcndix-A to

Anncxurc-II.

5. 'fhat, in-spite of the directions, 8 States/ UTs namely, Chandigarh, Himachal Pradesh,

NCT of Delhi, Puducherry, Telangana, Lakshadweep' Jammu & Kashmir and West

llengal havc not providcd the rcquircd inputs to thc cGwA.

5. That in view of the above, it is respcctfully submitteC that the Hon'ble National Green

Tribunal may kindly consider issuing appropriate directions to the concerned States and

Union Territories that have not complied with the directions issued by the Central

Ground Water Authority (CGWA) under Section 5 of the Environment (Protection) Act,

1 986.

...-r-,. .1- .ri,t,.j .iti 
1,,.-- it t-ti- ,= - .-^:. -;.I-.J:r,-irl-l:li::L-J1..*-r-..- "" -: ..-,; l,lJ: Li;]lij:;1,*--.*,.. - : jr, r:- -r ], rl.i; - if:lr--...T -lr:-
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7. Furthermore, despite multiple directives issued by the CGWA to the respectivc Disl"riut

Magistrates, Deputy Commissioners and State Authorities on several occasions for

initiating action against non-compliances observed by CGWA, there has been no action

by the said authorities

g. That the present report may kindly be taken on record and considered, and that thc

Iion'6le Tribunal mafbe pleaSed no pass appropriate orders and directions as deemed fit

and proper in light of the facts and circumstances of the present case.

t

ldirE
Ku

Administrator

d'-Sq Tft ffiqrftto.{ul/ Central Ground Water AulhoiitY

qrm rrr,nr / G overnment oI lndia

wa nftr qnoq t lrlinistry of Jal Shakti

ua riqmn Tfi fr-rlil Cn.T,fi li1q1ol inifl
,RD&GRVerificAtion

Filed

GIGI.C.GEORGE
ADVOCATE
STANDING COUNSEL (UOD
NATIONALGREEN TRIBTINAL
Email : gigicgeorge. adv 42@y ahoo'rn
M-9810625315

Departmenffi?'-ftff'd;1f;i

ft*e gwr a\bqtdl Vinod Kumar Dhaundiyal

cnrtd / Administrator

ffiq Tft q-a mFrorq / Central Ground Water Authority
qrd mon / Government of lndia

, wa nim r*raq / Ministry of Jal Shakti

w rrrmn rfi ft-6m gltt'F[ T{Erol ft.tit't

Department of Water Resources, RD & GR

riffii/ New Delhi

Verified at New Delhi on July, 2025 that'the contents of the

above affidavit is true and correct to the best of my knowledge and belief, nothing material has

been concealed there from.

.1 r 
-. 

Depon

zfit^

t
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CT((rTTCfi'K
q-dr {rft{Tr{q

qq drrruir,irft ftrrfi 4k tirlr dTwI Rt{Fr
tffqqfrq{nfttrwr

ffqsqcqn\rs Aiqq, dftilq cr6+ qrtf,

t.+, dlqEtrqr qr<. t.S<tr,
{tRd-110016

Government of lndia
Ministry of Jal Shakti

Department of Water Resources, RD & GR

Central Ground Water AuthoritY
CSMRS Campus Olaf Palme, Road, Sec -3,

Hauz Khas, R.K' Puram,

NewDelhi-110016
E-mail: cgwa@nic'in-k c. irr

No. CGIVA-221212 024-CGWA - |q-r Datcd
0g unt

'l'o,

The Additional Chief Secretarly'Principal Secretary/Water Itesourccs/Ground Water/PFllr

All Stateslt.i'l's (as Per list)

WIIHITEAS, on rhc directions of Hon'ble Suprernc Court vide its order dated thelOth

Decenrber. 1996 passed in Civil writ Pctition No 4677 of 1985, N4Cl Mchta Vs tJnion of India'

the Ccntral Government constitured the Central Ground Water Authority (herealler referred to as

the'Authorit,v') vidc noti{icatiol numbcr S.O.38 (E), dated the l4th Jatruary' 1997 to exercisc

pouicrs undei Section 5 of the Environnrent (Protection) act, 
-1986 (29 of 1986) for the purposes

of rcgulatiol and control ol'Ground Watermanagement and development and to cxercise certain

po\vers ancl perfonl cerlain f'unctions relating thereto;

AND WIIIjR-LAS, the Ilon'ble National Green l"ribunal, Principal Bench, Ncw Delhi,

exercising its suo-nrtrtu jgrisdiction, has registered a:r Ori.ginal Application prcdicated upon the

n.ru, ,.pi* titied 'UN predicts groundrvaier level in India will reduce to "low" by 2025,' as

published in Uindustan "l'inres on 26'10.2023'

AND WHHIIF.AS" l"lon'ble Tribunal vide Para No, 9 of order dated 28.04 .2025, directcd

CC\\'A to provide fullowing intbrmation:-

\l

Details of ot,er exploited/grouncl $'ater strqsscci areas District Wisc in each State/L'j'l '

Criteria firr perniitting developtnental activities/inliastructure lacilities in such ovqr-

cxploited/stressed areui and quantity that is pcnnissible tbr drawal by each of such utlits

to bc'located in thcse areas.

Critcria prescribed tbr issuing NoC/perrnission fbr such drau'al in over-exploited/stressed

areas along with the responsible agency in each State/UT'

Statci U'[ wisc. details ot'iltcgalty opcratcd ground rvater drar.r'al structures. action takcn

and epvironprental compensation collccted till iV1arch. 2025.

\4onitorirrg and Enfbrcerncnt Agcnc,v-- in each StateltJ f and at District I-evel.

Dctails of utilization of envirorimental compensation for establishing structure:s such as

$.ater recharge lacilities check dants, waler purification s)'stems, especially in

contarninatcrl/ialinity-allbcted water areas, etc. State and district-wisc.

Contd on Pagc 2
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Now thercfore, the 'Authority' in cxercise of power vested under section 5 of

Environmenr (Proteciionjn.,, 1986, directs all States and UTs to provide inforrnation i. respect

of point (ii) to (vi) in the format given bclow:

AboveinlbrmationbepruvidcdtothisAuthorityby30.06'2025.

Dr. Sunil umar Ambast

Chairman. CGWA

Dclails of utilization
o1' envirotrntental
compensation ti-rr

establishing structttres

such as watcr

rcchargc Iacilities
check dams, water
purification sYstcms'

especially in

,contami natcd/sal initY-
laflectcd watcr areas.

lctc. Statc and district-
lrvise
I

I

I

tonng

te/lJ'l'

utlI
in

at

h

vel

Details of
illcgolly
opcrateci
ground water

drawal
structures,
action taken
and

environmental
compensation
:ollected till
March,2025

riteria prescribcd for
lTlB

oC/permission for
dralval in over-

ssed

along with the
ble agency in

h Staterul' (where

undlvater is being

lled by the State
Water

uthority/Department)

and

tcria for pcrmitting
opmenlnl
itiesiinfrastructure

lities in such over'
loited/strcssed

and cluantity that
pcrmissible for

by each of such

to be locatcd in
areas (where

watcr is being
and

trolled by the State

und Water
/Dcpartnrcnt)

....i.-j:,l . ::r-',fJtJ, .i;,
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List of State/U'I's

1, Thc Commissioner,
PR & RD & Administrator. .i\PWALTA
D. No. 12-47, PVS Empire, Pathuru Road,

Ilesides Reliancc' Digitals''Iadepal li.

Gurrlur Distriqt, Andhrtl Pradesh

l.'l'lic Comnrissionr:r,
Government of Chand i garh

\{unic i pal Cooperatiott, Su-ctr:r- I 7,

Chandigarh

3. 'Ihe Spccial Secretary (Env & Forest)
(iovemment of Delhi
l:nvironrnent Departtrrcnt 6tlt l-evel, C-Wing,

IP Estate, Dclhi Sccretariat,
I)elhi- I 10002

.1. 
-l'he Chief Engineer

\\'ater l)eparttttent,
Sichal l3harvan,

Near Police Station,
P(rn orint. Goa- 40350I

'l'he CI10
Delhi Jal Iloard
Varunalaya Ph'll
Jhandewalan, Karol Bagh,

NewDelhi-110005

5. Chai4lerson,
I Iaryana \\''ater Resources Authority, Sinchai Bharvan'

Scctor 5, Panchkula, Llarvana 134109

6. 
'fhc Engineer- in-chicfl Jal shakti Vibhag.

(ior,enunent of IJ imacltal Pradesh,

Jal Shakti llhawan
Shimla- l7 i 005

7.'fhc Chairpcrson,
Jammu & Kashmir Water Rcsourccs Regulatory Authoritl',

Governrnent of Jammu & Kashmir,
Ashok Nagar. Satrvari.

Jamntu- I80004

8. 
'fhe Director, Cround Water I)irectorate

2"d Floor. KSI"C llhau'an.
/l l/1.'l'himnralh Road.
Ilangaluru-5 80052

Conld. on palrc 3
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9. The Secrctary, Water Resource I)epartment'

Goverument of Kcrala,
Itoonr No. 393, 1" Floor, Main Block, Secretariat'
'l'hiruvanthapuram-695 00 1'

I 0. I'hc Secretary. Govcrnment of l'akashadweep'
Isl lllrror Collector's Block.
Sccretariat. Kavaratti,
LakshadweeP-68255 5,

I l. Thc Member SecretarY,
(iovcrnment of Puducherry,

No. 15, III Cross (Extn), Mariamman Nagar,

Karamanikr.rppam. Puducherry-605004'

12. Thc Governmcnt of Punjab
punjab Watcr Regulation and Devclopment Authority (PWRDA)'

S.C.O No. 149-1 i2, 3"1 Floor, Scctor-17-C,

Chandigarh- 160017

13. Thc Chicf Enginecr,
(iovcrnment of l'amil Nadu,

l'ublic Works Dcpartment, Watcr l{esources' Department'

State (iround Water & Surface,

Water l{esource Data Centre' Taramani,

Clhennai-6001 l3

14. The Commissioner, Government of Telangana'

PR & I{D & Administrator, TSWALTA'
i'un"tlnyutn Raj lluilding, tJrdu I'lall Lane' Ilimayath Nagar'

I lyderabad-500029'

15. 'l'he Commissioncr Seuetary (l'FIIi/l & FC)'

Civil Secrctariat, L.eh-l,adakh-1941 0 I

I (r. Thc Dircctor (IJPGWD)
(iovernment of l.Jttar Pradesh,

iOr. f.,ot Bhawan, U.P. Secretariat, Vidhan Sabha Marg'

Lucknow-226001

17. 'fhc Director' SWID. Govemment of Wcst Bengal'

Nittun Bahwan, 1" liloor. Salt Lake' Scctor-III'

Kolkata-700091

C'ontd on Page 4
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copy to 'the chicf sccretary/Atlministrator of states/uTs : for information rvith request t0

erpcditc concerned dcpartment for early action'

1 . 'I'he Chiel'secrctary, State of Andhra Pradesh

2. l'he Administrator, Uniotr 'ferritorl' of Chandigarh

3, 
.l'he 

Chicl'secretary' Govt' of NC'l'o1 Delhi

-t. 'l'he Chicl Secretary'. State of Goa

5. 'l'he Chiel'secretary" State ol lJaryana

6. 
'l"he Chief'secretary. State of Himachal Pradesh

7. 'l'hc Chiet'secrctary, Statc oi-Jammu & Kashmir

8. 'l'hc Chief Secrctar--v' State ol'Kamataka

9, 
-l'he 

Clhief Secrctar)', State of Kerala

10, 
'l'hc Adminislrator, U]' of Lakshadu'ee p

I I . The Administrator. Ul' of Pondicheny

12. The Chief Secretary, State of Punjab

I 3. 'fhc Chicf Secretary, State of 'farnil Nadu

l.l.'l'he Chicl' Secretary, State of 
-l'elangana

1 5. 'lhc Adnrinistrator. U'f of l'adakh

16. 'l'he Chief Secretary, State of Uttar Pradesh

17. 'l-hcr Chicl Secretar)', State of West Bengal

'l'o take up the lllattcr with rcspective
Copl'to : L All I{egiorral l)irectors, CGWB Regions :

Srate Grouncl Water DepartmentlAuthoritv on priorily

2. All \{enrbers, CGWB : tor information and tbllorv-up
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Re: Original Application No. 69412023 titled as News Item titled "tIN p"'

Re: Original Application No. 69412023 titled as News ltem titled "UN predicts
ground;ater level in lndia will reduce to 'low' by 2025" appearing in Hindustan Times

dated 26.10.2023.

CGWA Legalcell < cgwa-legalcell@gov.in >

Fri, 04 Jul 202512:00:06 PM +0530

To "com m r_prrd "<comm r_prrd @ap. gov. i n >, "comm issione rmcchand i garh"<co m m ission

ermcchandigarh @gmail.com>,"SSenV"<SSenv@delhi. goV. in>,"grievanceS-

djb"<g rievances-djb@delhi. gov'in>,"Dnyaneshwar Salelkar"<ce-
wrd. goa@nic.in>,"SATB I R KAD lAN"<ceo-
nwra@nrV.gov.in>,"hpirrg"<hpirrg@rediffmail.com>,'lkwrra"<jkwrra@gmail'com),"9
wd kaF<gwd kar@g mail.com>,"Ceo hwra"<ceO. hwra@hry. gOv.in>,"CS-lak"<cS-

lak@nicjn>,"secyladpon"<secylad.pon@nic.in>,"commentspwrda"<comments.pwrd
a@punjab.gov.in>,"querypwrda"<query.pwrda@punjab.goV.in>,"ceiwshqcwrd"<ceiw
shqcwrd @g mai L com>,"com mrpr-ts"<commrpr-
ts@nic.in!J'tswalta"<tswalta@gmail.com>,"pstocomsecutl"<pstocomsecutl@gmail..

"oii-.'t,"rpgwdin"<upgwd.in@gmail.com>,"directorswid"<directorswid@gmail.com>,"gwdkerala-"<gwdkerala@gmail.com>,"cegwchennai"<cegwchennai@gmail-com>,"c
e p h e ifcl ad a kh " < ce p h e ifcl ad a kh @ g ma i l. co m >, " I k- pwd "< I k-pwd @ n i c. i n >

Cc "csap"<csap@ap.gov.in>,"admchd"<admchd@chd.gov.in>,"csdelhi"<cs.delhi@nic.i
n>,"CSharyani".CSharyana@gmail.COm>,"CSjk"<CSjk@k.gOV.in>,"CSka"<CSka@kar
n ata ka, g ov. i n >, "cs ke ra I a"< cskera I a@ ke ra I a. gov' i n >, "cs-l a k" <cs-

lak@niJ.in>,"cS"<CS@py.gov.in>,"cspunjab"<cs.punjab@punjab.goV'in>,"cS"<cs@t
n. gov.i n>,"cs-telangana"<cs-
teiangana@telangina.gov.in>,"pstocomsecutl"<pstocomsecutl@gma_il.com>,"csup"
. ta r p @ u p g sy. i 1'1 >, " cswb" <cswb@wb. g ov. i n >, "csh p" <cs. h p @ n i c. i n >, "cs-g oa " < cs-

goa@nic.ini,"Sunil Kumar Ambast"<chmn-cgwb@nic.in>,"Pratul Saxena"<mcgwa-
-gwb@gov. in>,"T B N S I NG H"<msouth-cgwb@gov. in>,"Narasimhan
ViraOiral"<mhq-cgwb@gov.in>,"Asokan A"<meast-cgwb@gov.in>,"Member North

CGWB"<mnorth-cgwb@gov.i n>,"S G Bhartariya"<rdn r-cgwb@nic. i n>,"KH USHAL

S I N GH RAWAT"<rdnwhr-cgwb@nic. in>,"Sh A K Biswal"<rdncr-
cgwb@ n ic. i n >, "ANAD l GAYE N "< rder-cgwb@n ic. i n>,"Rati kanta N ayak"< rdwcr-

cgwb@nic. i n >,"G. Krish namurthy RD SWR"<rdswr-cgwb@n ic. in>,"Bi kram Ku mar

Sb h oo"< rdser-cgwb@n i c. i n), "G. Krish namu rthy"< rdsr-cgwb@n i c. i n >, " M. Siva ku mar

Reg iona I D i rector"<rdsecr-cgwb@ n i c. i n >,"Tapan Chakraborty"<rd ner-

cgwo6gn ic. i n >," Rajeev s h u kla"<rd mer-cgwb@n ic. i n >, "rd cr-cgwb"<rd cr-

cgwb@n ic. i n>,"Dr. P. K. Naik"<rdnccr-cgwb@nic.in>,"RD NWR"<rdnwr-

cgwb@n ic.in>,"Bhushan Ramkrishna Lamsoge"<rdcgwa-cgwb@nic.in>,"RD
n-Cl"'-rgi-cgwb@nic.in>,"Syed Khaja Mohiddirt"<oicnd-cgwb@nie.in>,"e GWB AP

suo"<oicvishak-cgwb@n ic.in>,"oic-itanagar-cgwb"<oic-itanagar-
cgwb@nic. i n>,"v1 KAS RANJAN"<vikasranjan-cgwb@gov. in>,"V1 NoD KU MAR

O HRU trt O tynl"<vk.d hau nd iyal-cgwb@gov. i n>, " Prashant Rai "< rd u r-

cawb@nic.in>,"Regional Director"<rdnhr-cgwb@nic.in>,"Mini Chandran"<rdkr-
cgwb@nic.in>

I of4

a
-/

htps ://mail.mgovcloud.in /znV?fromservice:wp&wpVersion:2706080'

::r r.liri-i:! -r. 
li i-li -. -l .

712212025,3:28 PM
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Re: Origirral Applioatiuil No. 69412023 titlsd a3 Ncws Itcm titlod "LI|{ p

Copy tol-
f. ifre Regional Directors CGWB (SGWA regulated States/UTs):- For information and to

liaise with ltt States/UTs to provide iequisite information within stipulated time'

2. The Regional Oireltors (CGWA regulated States/UTs):- For information with request to

provide infuts of your respLctive Sta[e/UTs in the prescribed format to this authority latest

by O9.O7,2O25.

gS6/Regaros
O/o TftiFt gft;g ttember SecretarY,
drfiq t1g-d qtf}-dt{qffirrd tg)/ Central Ground Water Authority (Legal Cell)

sd slFin rj?Rrtl, tfl-{d g{+-R /Ministry of jal Shakti, Govt' of India

tB/77, qFFrrR 6t-ss, qHRi6 ltg, T{ Rd-t1oo11/
IB'/11,, Jamnagar House, Mansingh Road, New Delhi-110011
Ph- (011) 23383824; Fax- (011) 2338205I;
e- m a i I : Eglva@Ile.ln ; gg wa - I e g a I ce I I @-g ov. i n

TTd-dqr 7q-fr-<u

CGWA vide mait dated 29.o5.zol5 and attached letter 29.Q5.2025, directed all the

states and Ufs to provide the inputs in prescribed format to this Authority by

S0.0O.ZOZS for compilation and onward submission to Hon'ble NGT'

Inputs from the State of UR Kerala, Karnataka and Tamilnadu only received so far. All

other States/UTs aie-trereby directed to provide the requisite inputs to this authority

latest by og.o7.2o25 without fail. Non-reciept of inputs shall construed contravention

to the section 5 of Environment (protection) Act, 1986 and direction of Hon'ble NGT'

Being court matter Top Most Priority be accorded'

jo
tr[[px://ruail, nrgnvclnrrd.in/zml?fromService=rvp&rvpVersion:2706080"'

i!,,r Gl@
.Jlltl Illll(tii1 -lFFr.errr\rnr

-=aYiJiIfn*€%

---- On I:hu,29 May 2025 L7:14:03 +0530 CGWA Legalcett (cgwa-legalcell@-gov'in>

wrote ---

2of4
112212025,3:28 PM
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Re: C)riginal Application No.69412023 titled as News Item titled "IIN p... https://mail.mgovcloud.in/zm./?fromservice:wp&wpvcrsion:2706080..

,d{ilh
f{ zozs

%-Jt

lnternational Year
of Cooperatives

Coooeratives Build
a Be'tter World

J'AYjJ,ili',L

*rd%

r&V FT --F-

*,i'iji,ii ii i.il ii'l :r,: irri $A&TM I
MOBITE APP

ffi
Hffi
a i;3il-,

qil-dln /qffaq,

please find attached herewith CGWA ietter ot29.05.2025 tor necessary aetion at youi-

end,

Requisite inputs be provided to this office latest by 3O.O5.2O25.

gS6/Regards
O/o TftiEI qfuq Uember SecretarY,
}flq r1q-f, qtf}f,-{qfdq-d te)/ Central Ground Water Authority (Legal Cell)
qo sIR dzlf,q, qr{d g{m-R /Ministry of lal Shakti, Govt. of India
LB/rr, qIqflR 6rss, rfl-{Ri6 ts, +{ ftd-t10011/
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Informatio[ with I'espect to States/tlTs regulated by State Authority is summarized belorv-

Annexure-lI

Not Applicable as is No
corccpt of Envirotrmental

ill

Water Resourcas
Depadnent (WRD)
Govt. of Goa in

Total nos. of
illegally operated
Grouild water

Not applicableNot applicableNilGoa

Inputs not providcd by DJB

not

OE Units -
14 (4t.18V"\

Delhi

NitChandisarh

At present, envlronnleDtal
compensation chargcs arc not
lcvied in the State of Andhra
Pradesh.
Ground Water and Water
Audit Department subrnitted
proposal for lerying ground
watgr cxttactiou charges
including environrnental
cornpensation charges ald
other provisions itt lile with
the CGWA Guidelines to

regulatc ground watcr
extractiotr in Industrial sector

The above proposal is rutder

active cousideration of lhe
Govcrnment.

District WALTA
Authority -Distlict
Collector

Divisioral Authority
- The Revenue
Divisioral Officer /
Sub - Collector

Mandal WALTA
Authority -'I'ahsildar

Adrniuistrator -

Comurissiouer
PR&RD is the for
implernenting the
provisions ofthe
WAL'|A in Ardhra
Pradesh

Tlre data is being
obtaired Iiom
diffcrent levels and
is expected to be
completed in a
morth. Upol
obtaiDiug the
information, the
same shall be
furnished, ifatry.

Andhra Pradesh Water, Land and Trees Act
(APWALTA), 2002. Under Sub-Section (3) of
Scction I t of the APWALTA, no wcll shall be sunk

il such areas except wells surk for public drinking
purposes or hand purnp for prrblic or private drinking

water
prupose.

In OE areas, tro permission is being granted except for
driukitrg water.

OE UDits -
e (t.33%)

Andhra
Pradesh

Details of utilization of
environrrental cotDpensalion

for establishing structurcs
such as rvater lecharge

facilities check daIns, water'
purificafion systenrs,

cspeciallY in
contamina ted/salinitY-

affected waf€r areas, etc'
State and district-lYise

Monitoring and
EDforcement

Agency in each
saate/uT and flt

district level

Dcorils of illegally
operatcd ground

rvater drarval
structurcs, action

taken and
environrnental
comprensation
collected till
March,2025

Criteria prescribed for
issuing NoC/permission
for such drawal in over-
exploited/stressed areas

along with the
responsible agency in
each state/UT (rvhere
groundwater is being

regulated and controlled
by the Stste Ground

Waaer
Authorifv/DeDartmcnf )

Criteria for pernritting
developmental

scfivities/infrastructure
facilitics in such over-

exploited/stressed arcas
snd quantity that is

permissible for drawal
by each ofsuch units to

be located in these
areas

Details of
over

exploited/gr
ound water'

stressed
lreas

District
Wise hr

each
StateruT

Narne of
State/tlTs
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The Haryana Water Resources

Authority, has so far,
granted pcrmissior to about

5,780 applicants ofthe scctors

of
hdustry, Infrastructure and

Miiling with a cordition to

conseLve

water and recharge ofgroutd
water by ensuring raillwater
haryestilg and optimunt use of
treated wastewater for non

potable
use and collected Rs. 156.38

Ctotes as revenue.
In addition to above. for thc

fiscal yeu 2025-26, Rs. 94. l7
crore has becn etrtrlatked lor
2 I nos water conservation
projects of I&WRD. Out of
which. 19.55 ctore lras bcen

released to Itrigation
Depaft[etrt for 06 watcr
conselvation schenles.

Under Section l9 and

20 ofthe HWRA Act,
2020.the
State Govemmsllt
designated/appointed
the followiug
Officers of
the lriBation &
Water Resources,
Town & Country
Planning and
Haryana State
Pollution Control
Board as Enquiry
Officer/Elforcemelt
Officer/Compliance
Offrcer ofthe
Haryatra
Water Rgsources
Authority for
discovery &
production of
docurnents,
summoniug and

enforcing the
attendance ofany
Derson. to colduct

In this process

1850 Show Cause
Notices have been

issued up to
2'1.06.2025 Io
various lndustrieV
Unitsi
RestaurantV
Dhabas/ Barquet
Halls/ Resorts/
RO Platrts out of
which 4 l3 cases

have bccn
disposed of 155

units applied aftcr
the receipt of
show cause
notice, about itl
100 cases the
units closed their
bovells by their
own and about
in 100 cases

written to Deputy
Comrnissioners
for sealing the
horewellq

In Over-exploited
assessment utrits, NOC
shall not be granted for
ground water abstraction
to any new illdustly
except those falling in the

category of Micro, Small
md Medium Entetprises
(MSME). However, NOC
for drinking/ domestic use

for work force, use by
these new industries shall

be pcnrittcd.
NOC shall not be grauted

to new packaged water

industries or water
intensive itrdustries iIt
overexploitcd areas, even

if tlrey belong to MSME
category.
ln case ofExpansion of
existing industries, in
overexploited assessment

units, involving increase
in quantutn ofground
water abstraction, onlY for
nrodrrction of ethanol. in

The flaryana Water

Resources (Conservation,

Regulation and

Managemcnt) Authority
Act,2020.

The Authority is granting
perrnissions to the users for
extraction of grorndwater
under the
provisioDs ofthe Acl. Il
this regard, as per

provision ofthe
section 16 oflhe Act, the

Govemrnent of Haryana

has issued guidelines vide
notification dated
10.09.2021 for Srarling
atrd regulating of
permissions/NOCs for
extraction of
grouIdwater users.

OE rurits -
88 (61.54%)

Haryala

the State ofGoa yetCGWB, South
Western Region.
Bangalore monitors
regularly the Grornd
Resources ofthe
State through its
Regional Ollice,
Bclagavi.

No. ofBorewell
sealed- 94

DIUCIUTCS: rOO

No, of Borewells
Reguluized - l8

SCN issued- 64

Nos. SCN u/process
- 08 Nos.

No, Open well
closed - 02 Nos.
Penalty collected-
Rs.21.64.346/-

:...,,j , r i:r_, .r; 
I

,__-.:-i,- .:_
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shall be

peflnitted with additional
terms &conditions

Since environtnental
conpelsatiol
implelnentation not yet
initiated in the State of
Karnataka, utilization of
environrnental CornPensation

does not aPPIY to Croundwater
f)irect0rate.

To ensure effective
rnonitoring and

enforcement at the

local level, District
Groundwater
Comnittees havc
beer established.
l hese

conunittees functiol
under the supervision
of
KGWA and are

rcsponsible for the

implelnentation of
grourdwater
regulation
measures at the
district level,
includirg
mouitoring of
grorurdwater _
abstraction,
ensuring complizutce
with NOC conditions,
and takiug violations.

ln the State of
Karnataka,
environmental
compensation for
illegal
groundwater
cxhoction has not
yct bccn
implemented as of
March2025.
However, strict
rcgulatory
lneasures afe $
place to address
unauthorized
grourdwater use.

Kamataka
Groundwater
Authority
(KGwA)
has taken
proactive steps

including
inrposirg
peualties on
entities for late

application ofNo
Objection
Certificates
(NOCs), delays in
renewal ofNOCs,
ard violations of
conditions I

stipulated in tlte
NOCs.
Also KGWA
contilues to

Iu Karnataka, the
Kilnataka Groundlvater
Authority (KGWA)
responsible for issuing No

Objcction Certificates
(NOC) for groundwater
drawal. This authority has

bccn consti!utcd uilder the

Karnataka Groundwater
Regulatiou md Control of
Developmont and

Management Act,201l,
Rules 2012.

ln over-exploited taluks,
developlneltal activities,
including infrashrrcture
and
iuduslrial projects, shall

only be pcmitted if
the proponeut e[sures
100% rechage of
groutrdwater equivalent to
thc proposed

extraction. Only those urits
with proven
slrstainable water
rnanagement strategies will
be considered for No
Objection Cerlificate
(Noc).
The withdrawal of
groundwater il drese areas

shall be allowed strictly as

per CGWA's revised
guicleliues 2020,

Further, in such over-
exploiled (OE) areas, the
NOC shall be valid onlY

for 2 yers, irlespective of
the type ofproject.
No expansion of borewell
inRastructure illd no

enhancernent ofthe
permitted qrantity of
groundrvater drawal shall

be allowed during or
affer this period. Renewal

of NOC will require strict

OE Units-45
(t8.ego/o)

Kanataka

Inpufs not providcdNitHimachal

field inspectton, erter
into any premises for
inspection and
irquiry, submit report
to the Authority.:

EC iDrposed - Rs.

4,88,3 I, 156,
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Itr Kerala,3 blocks Penrrission A total no of 594
illegal
groundwater
Abstraction
structure
construction and

rvithdrawal cases

are reported and

alr amount ofRs.
15,64,950/- have
beer penalized as

per the penal
provision (section

2 l) ofKerala
Groundwater
Coutrol &
Regulation Act
2002.

Kerala State Crourd
Water Departrnent

A proposal has setrt to

(blocks belong to critical
category) are present and

No over exploited blocks
are existing. As per the

SGWA guidelines,
pernrission shall be

obtaincd for construction
of groundwator abstraciion

shuchucs in notified areas

and NOC fiom SGWA is

Mandated for groundwater
abstraction for
irfi astructure activities.
Peflrissible Quantity of
water shall be assessed

bascd on the groundwater
investigation studtes md
yield test studies.
Industries usittg
groundwater as raw
rnaterial/water itttensive
industries shall rot be
granted NOC
for groundwater
withdrawal in over
exploited aud trotified

obtained for construction
ofgrourdwater
abstractioI structures itr

notified areas and NOC
fiom SCWA is Mandated
for grorurdrvater

withdrawal of
infrastnrclure activities in
notified areas. lndusfties
using groundrvater as rarv
material/water intettsive

industries shall not be

granted NOC
for groundwater
withdrawal in over
cxploited and notified
Areas.

Goverrurent on 6.6.2025 lor
issue ofan ordcr regarding

impositrg of elvironnlental
conpensatio[ as per the

Consolidated Guidelincs to
regulate and colltrol grouDCl

Nater extraction ir India by

CGwA (24-Sep-202-0 with
ADrendlretrt Notifi cation
dated 29.03.2023)

9 ofthc Act, 2020in excrcise ofthc PWRDA exercise of PWRDA At State level --
PWRDAunder ofOE Units -

1t5
Pu njab

NilPuduchcrrv

NilKerala

monitor md take
action aBaillst
itlegal
grorilrdwatel
draryal
through
inspections,
issuing show
cause

Dotices, aud
initiating legal
ptoceedings
where necessary.

compliance witlt
ronns artd

monitoring conditions.

' ":i-..l'l,ri-,i ;1.f, Ti-'i1-^.. :1'
-: - ;ti,t I ri",:';:::,- lir:ri - -. .-r, *."-J:1-i,:-,;lfl.i:"*:;,-,",-.. -.-."",-l --, J!.:r-:i-:,i*,il:.i:"-;.1...*:---,"
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At presetrt envilonmcntal
colrpelsation charges lot
collected in the state of Talnil
Nadu.

A District Level
Monitoring
Comnittee has been

conslituted i[ all
Districts of Tanil
Nathr under the

chairrnanship ofthe
Dish ict Collector.

A total of492
units have been
sealed based orr

the dilcctions of
the
Hon'bte High
Court ofMadras
in W.P. No,
16299 of2018.

hr the State ofTilnil
Nadu, No Objection
Certificates (NOCs) are

issued in over-exploited
md critrcal lirkas onlY for
purposes such as

domestic use,

infrashucture
develounent. and non-

ln the State of T.N., No
objection Cerrificates
(NOCs) issued in Over-
exploitecl ard critical firkas
only for purposcs such ns

dolnestic use, infrasnuchre
developrnent, and non-
waterbased
Indilshies. For these

OE utrits -
106

(33.87%)

Tauril Nadu

ulrJcr Scutivll
I 5 (2) ofthe Puriab
Water Resources
(Managerncnt &
Regulation) Act,2020
(Act. 2020) has issued thc

Punjabl
Grourdwater Extraction
and Conservation
Directious,
2023 ('Directiors, 2023')
on Jmuary 27 , 2O23 ,

whichl
cornes into effect frotn
Februay l, 2023.

sectloxl
l5 (2) of the Puluab Water
Resources (Milagement &
Rogillation) Act,2020
(Act, 2020) has issued the

Punlabl
GrouDdwater Extraction
and Conservatiol
Directions,
2023 ('Directions, 2023')
or lanuary 27 , 2023 ,

whichl
cornes into effect frotn
February l, 2023.

( /r. l d%)
Arrthority", The said section

has been substitut€d by the

Punjab water Resources
(Managcrnent and Regulation)
Amendment Act, 2025 (Act.

2025). As per Sectiou 9 ( l)of
the Act.2025, all fees, charges

and funds received by the

Authority li'orn any source

shall be deposited in the

State Treasury. Fulther,
Sectiou 9 (3) ofthe Act,2025
provides that, "The
Government shall utilize th€

fuuds Doposited by the

Authority to meet tlte

objectives ofthe Act."

At District level -
Dish ict Implementilg
Committee WRD,
for inrpleurertittg ard
nlonitorilg the
Directions beittg
issued by Punjab
Watcr Regulatior and
Developrnent
Aurhoriry (PWRDA).

trnder
nomenclature
Groundwater
Compensation
Chargesl
(GCC and Non-
Cornpliarce
Charges under
Chapter 6 ofthe
Directions,2023.
Under this:
a) GCC have been

irnposed on 220
units with
environmental
cornpensatiou of
Rs. 4,54,43,972/-
Collected till
March 2025.

b) Non-
Cornpliatce
Charges (NCC)/
Delay Chrges
(Penalties) have
been imposed on

l28l units with
environtnental
cornpensation of
Rs.10,12,61,3891

Collected till
2025.
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categories, the spacing
noms bctweer
abstraction st[lchlres arg

not slrictly enforced.
Horvever. if any
water bodies are located itt
proximity to the proposed

abstraction
stl uchrres, the proPosal

will rrot be considered.
The quantity of
groundwater pernitted for
withdrarval is detcnnined

based on the prevailing
hydrogeological conditions
ofthe area,

While issuing NOCs to
such proponents in over-
exploited and critical
areas, groundwater
regulation is cnforced by
irnposing lnandatoly
conditions, includiug the

construction ofwater
conservation
stnlctures to augment
gronndwater rechaLge and

promote sustainable
exhaction,

There is no
provision for
pricing, penalty,
or collectiotr of
Environmental
Compensation
(EC) utrder the
existing
regulation - G.0.
(Ms.) No. 142,

Public Works
(R2) Departuront,
dated
Moreover, No
Objection
Cenificates
(NOCs) have
been issucd by
this
Depaltrnent only
to water-based
industries located
in Safc and Serni-
Critical
categories, and
not in any oth€,r

assessnent
categories.

water-based
industries. For these

categories, the spacing
norms between
abstraction structures are

not shictly eilforced.
However, ifany
water bodies are located

in proximity to the
proposed abstraction
stnrctures, the proposal

will not be considered.
The quantity of
groundwater permitted for
withdrawal is determined

based on the prevailing
hydrogeological
conditions ofthe area.

While issuing NOCs to
such proponents in over-
cxploited and critical
areas, groundwater
regulation is enforced by
irnposing rnanclatory
conditions, including the

constnrction ofrvater
conservation
structures to augment
groundwater recllarBe illd
prolnote sustainable
extraction .

As per G.0. (Ms) No. 142,

Public Works Departrnent
(R2), dated
23.07.2014, the Chief
Engineer, State Cround
and Surface Water
Resornces Data Centre,
Water Resources
Dcpafiment, is the
competent authority fof
groilndwater regulation iI
dre State of
Tartil Nadu

The moniioring
mechanistn is

executed by the
Executive Engineer,
WRD. Grormd water
division under the
control ofthe Chief
Engineer, WRD,
State Cround and

Surface Water
Rssources Data
CeDfr€
(SGERSWRDC).
Chennai.
hr the ev€nt ofany
ilregularities or
illegal groundwater
extraction, the
Executive Engineer
ofthe respective
Grourd Water
Division shall subrnit
the evidence to the
enforQement
Authority, i,e., the
District Colleotor and

Chairman ofthe
District Level
Moilitoring
Cornnittee,

"J;.li,-,,".,.,.;.il':.ll-'' -l-i-- - ., -- . -,-l-l *.., "^;J --...-.. "---..-i.--i,*i L J,i,;.li;jl.r.i-.,*-l--:- -,.
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Telangana

OE Units -
59 (7.060/0)

Uttar UP has enacted

Grouildwater Millagement
aud
Regulation Act- 2019 itt
the state ofUP or 02

October 20 19.

Criteria for Pennissiou of
NOC ard Withdrawal
Limit-

l- Under the SGWA all
application for Reg. of
wells/ NOC/
Reucwal of NOC/ Drillittg
Agency Registraliou, are

accepted through online
mode ouly. For disposing
of cases, District
Groundwater Managetnelt
Corurcil under the
chaimranship of District
Magistrate has been
constituted iI every district
trn der
the Section-6 ofthis Act-
2019. This Council
empowered to approve/
reject the ouline
Application ofNOC / Reg.

ofwells and
to elsurc complimce of all
the aforesaid conditions of
No objeclior cefiificate.

2- Under the Section-12(l)
ofthe aforesaid Act it is
sldtcd th^t
"No persou or group of
persors or institttlions or
agency or establishment
shall construct / sink nerv

for

Govt
application for Reg. of
wells/ NOC/
Renewal ofNOC/
Drilling Agency
RegistlatioD, are accepted

through online mode onlY.

Depaftnent has au online
web portal
(http://upgwdonl ile, in)
which is integrated with
Nivesh- Mitra onliue
Portal
(https://niveshmih a.up.nic

.ir ) ofGovernneut of
UP.

2- District Groundwater
Management Council
under the chairmatsltiP of
District Magistrate has

been colstituted in evely
district utrder the Section-
6 ofthis Act-20 19.

3- Task Force comlnittee
has beer created for field/
site iuspectiolt for all
applied applicalion ard
provide technical support

to district council to make

their decision.

4- Under the Section-
l2(l) ofthe UP
Crourdwatcr
I\,[onogomont
& Regulation Act-2019
there is Ban on trew well
construction in

l- Under the all

Notified areas

&

cases ofCW ue
(by Housing/
Cornnrercial
Complex./
hrdustries/
instinrtiotrs)-
21300 Notices
issued by District
Councils.

2- Actiotr takel
against lllcgal
exhaction casgs

A-Sealed Bore
well- I I I
B- Fine chuged-
Rs. 5.57 Cr and
recovered 0.89 Cr
C- E[vironnental
Compensalions
(EC)- 00

t-
extraction and enforcetneut,

District Croundwater
Mauagement Council
under the
chairuauship of
Dish ict Magistrate
has beetr constituted
in each ofthe dishict
ir the state of UP
rurder the Scction-6
ofthe Grouud Water
Management aud
Rcgulatior Act-2019.

2- This Council
empoweted to
approve/ reject the
online Application of
NOC/ Reg. Of wells
as well as to ensure

compliance of all the

aforesaid conditiors
ofNo objectiou
Certificate.

l- For l- State Govt. has Created a

fund knows as Ground Water
Fund.

2- AII the receiPts on accotltrt

of penalties, regish ation fee,

fee of
GW extraction etc. arc

credited to this furd through
TJP RAJKOSH.

3- The fund is beiug utilised
for GW tuanagetnent activities
in thc
state such as cotrservatiotr of
grou[dwater, both through

demand side and supplY side

management.

I32

()E Units - Inputs n0t pr0vidcd.
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inflasfiuctural.
md Bulk usc including
colstruction of
boring/ tube rvell under
goverlrme[t schemes
within the notified
areas, expect Govt.
Scherncs of drinking water

supplies and tree
plantations". (Ban on new
well construction in
Notified Areas)

3- No Such quantity
(Pennissible lirnit for drawl
of GW) is defined
for any urits iu notified
areas / stressed areas ofthe
Uttar
Pradesh. None can aPPIY

online application for NOC
in such
notificd areas due to Ban

on new wcll constnrction
for GW extraction.

Blocks), i,e, No Ni-X I can

be issued under this
notified area

Category.

5- Exernption llom
seeking NOC has been

provided to all MSME
users whoever having less

than IoKLD GW
extraction iI Notified
areas.

6-The services provided
under this act are
regularized under the

Janhit Garuntee Act-20 I I
(rnax.30 days).

7- AIler getting approval

fiorn district council's
user shall pay
grorxldwater conseNatioll
feel extraction charges

ilUiliilrl llrE lulal gtuur[l
rvrter cxtraction modc ltl
the application on atrnual

basis for next 05 ycars in

advance to generate the

finnl IIOC.

8- The validity ofthe
Issued NOC will be 05

ycars,

9- District Groundwater
Managenrent Council is
ernpowered to
approve/ reject the online
application ofNOC's/
Reg. Of wells and

to ensure compliance of

tr nits/

ir::,:ir* jt:-"*,,1*r-"-".. 
".-.-,"-::

- .r-lrrtr:i' :-::. ii:I -. ,l ,,]..;;l: ii:i;lf:;li
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l0- State Govt. has

Created a fund knorvs as

Grould Water Fund.

All the receipts on

accorurt of application fee,

fee ofGW
exlraction etc. are credited
to lhis fund through UP-

RAJKOSH,

I l- The fund is being
utilised for GW
rnanagement activities in
the statc such as

conselYation of
grourdwater, both

through dernand side md
supply side tnanagement

I 2- Under Section -5 I of
the act, in the interest of
overall developtnent of
the state, the state govt.
on recorrurendation of
State GW Ma[ag,elnent
and Regulatory AuthoritY
may exelnpf ary uscts or

class ofusers or case froln

not

As per assessnent of issuance ofNoC As per available
records, no illegal
groundwatet
exhaction
structures have
been reported in
the identifiecl area

up to March 2025.

Accordiugly, no

aclion or

ervirormental

Monitoring While no

grouDdwater extractiou in

the Serni-Critical areas is

regulated and controllcd
by PHE/I&FC
depafiment. h Leh,

pemrission for drarval of
grorilldwater in restl ictcd

zones is issued

exclusively by the
Deputy Contnissioner /

e[forcelncrtt of
groundwatgr
regulation in Leh
district is undertaketl
by the PHE/I&FC
Deparhnent, acting as

the nodal agetrcy both
at the State and

Dish ict levels. The
deparhnent ellsures

cornpensatiou has beeu

collected as ofMarch 2025,

the departneut has undeftaken

sevgtal water gonseryatiols

and atificial recharge

iIitiatives to improve
grourdwater sustaiuabiliry itt

the region.

These iucludes;

the Cetrtral Grould Water
Board (CGWB), PhYmg
Valley ir Leh Block -
including Leh Town - has

been categorized as a Semi
Critical area ard
accordingly vide
Govenunent Ord€r No. 9l-
LA(PttE/l&F) of2024, a

cornplete bar has been
the

NilLaddakh

NilLakshadweeD
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Details of
oYer

exploited/gr
ound rvater

stressed
Areas

District
Wise in

each
Srste/UT,

Statc/UTs
Name Critcria for permitting

deYelopmental
activities/infrastructure
facilities in such over-

exploited/stressed areas
snd quantity that is

permissible for drarval by
each ofsuch units to bc
located in these areas

Details of
illegally operated

grorrnd rvater
drawal

structures,
action taken and
envilonmental
compensation
collected till
Merch,2025

Criteria prescribed for
issuing NoC/permission
for such drdwal in over-
exploited/stressed areas

along rvith thc
resl)onsiblc agency in
cach State/flT (where
groundwater is being

regulated and controlled
by the Stat€ Cround

Water
Authoritv/DeDarhnent)

Moniforing and
Enforcemenf

Agency in each
StateruT and st

district level

Dctails of ufilization of
environmental colnpcnsation

for estfl blishing structures
such as rvflter rcchnrgc

frcilifics check dnms, rvatcr
purification systerns,

especially in
contaminated/salinity-

affected rvatcr flreas' etc.
Stnte snd district-rvise

Wcst Bengal Nit Inputs not provided,

cGW

Janunu &
Kashmir

Nil Inputs not provided.

new bore wells in this
region. Howeveq
exceptions is granted onlY
with prior approval
obtained from the
competent authority, i.e.,

the Deputy Comntissiouer /
District Magistrate, based

on specific
recomrnendations and
justificatiors.

subject to site inspection,

envilontrrental
considerations,
sustainable
guidelines.

and
use

guicieiines,
enforcelnerrt of
restrictions. md
monitoring of
groundwater
lsage through field
irrspections aDd

coordinatior rvith the

Dishict
AdmiIistration.

been ievied or
recovered during

this period,

auiotrraicd ice iesEivoiis ai

villages Sakti and Liker.
b) Developrnelt ofonc
atificial iie glacier
potrd/reseryoir at Sakti, Khau,
aud Chemday.
c) Cotrstrllction ofseven cltcck

darns in the Main Sabu area.

These initiativcs aim to
augment groundwatcr

rechage and acldrcss issttes of
seasonal \Yater scarcity in
vulnerable areas

: 
- r:'l i ii r!- 'r' ' rJ ii ^.. 'l

2840



23

-do-CGWB, CR

Distt. Magistrate of
each District

No.- 164

EC Collectctl-
Rs 44145162

-do--do-OE Units -
I (223%)

Maharashtla

-do-CGWB, NCR
Distt. Magistrate of
each Disnict

No, - 50

EC Collected-
Rs 15828128

-do--do-OE Units -
26 (a.2o/o)

Maclhya
Pradesh

CGWB. MER

Dislt.
each

Magistlate of
Dishict

No.- 54

EC Collected -
Rs 53470134

-do--do-OE Units -
s (t.e%)

Jhakhand

-do-CGWA WCR

Distl. Magishate of
each District

No.- 567

EC Collected-
Rs 163528777

-do--do-OE urits -
22 (8.73o/o)

Gujarat

-tlo-ccwB, wcR

Distf. Magistrate of
each District

No.- 104

EC Collectetl-
Rs279466'17

-do--do-OD units - 3

( l00o/o)

Dadra and
Nagar Haveli
& Damatr ild
Diu

-do-ccwB. NccR

Distt. Magistrate of
each District

No. - 50

EC Collected
't084s31

-do--do-NiIChhaltisgarh

-do-CCWB, MER DiSIt,

Magistrate of each
Dishict

No. - 55

EC Collected -
Rs I4944630

-do--do-NilBihar

-do-CCWB, ER

Distt. Magistrate of
each District

No.- I

EC Collect€d -
Rs, 93 I 166

-do--do-NilAndarnar ard
Nicobar
Islands

-do-CG\\B. NER

Distt. Magishate of
each District

No.-4

EC Collected -
Rs. 24000

-do--do-NilArunachal
['radesh

MoJS notified guidelines
t{t9l24.o9.2Q2Q
followed by amendurent
dated29.03.2023

NilAssam MoJS notitied
dAtcd )4 frc/ lltllrtwerl
by amcrdmetrt dated
2e.03.2023

Nu. - 97

EC Collected -
Rs. 16062656

LICWB, NER

Distt. Magistrate of
District

tu
cnnsnlidated fi rnds of India
througlt lJharatkoslt.
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-do-

-do-CGWB. UR

Distt. Magisfiate of
each District

No. -143

EC Collected-
Rs 35668495

-do--do-NilI Jttarakhand

CCWB, NER

Distt. Magistrate of
each District

No.- 8

EC Collccted-
Rs 107261 I

-do--do-NiITripura

-do-CCWB, ER

Disft. Magistrate of
each District

No,- Nil

EC Collected-

Nil

do-r1o-l.{ilSikkirn

-do-CG\\/B, WR

Distt. Magishate of
ee(:h District

EC Collected-
Rs 94966006

-do--do-OE Urits -
214

Q0.860/0)

Rajastltan

-do-CGWB, SER

Distt. Magistrate of
each Disfrict

No.-107

EC Collected-
Rs33272320

-do--do-NilOdisha

-do-CGWB, NER

Disft. Magistrate of
each District

No.- Nil

EC Collectcd-

Nil

-do--do-NilNagaland

-do-CCWB, NER

Distt. Magistrate of
each District

No.- Nil

EC Collected-

Nit

-do--do-NilMizoram

-do-CGWB. NER

Distt. Magishate of
each District

No.- 7

EC Collected-
Rs 1763676

-do--do-NilMeghalaya

Disft. Magishate of
each f)istrict

EC Collected-
Rs 562249

-cio--do-NitManipur

::- irl;ri-ii:, :,,:,li:-li -.. 
.! : ' r, l: ri:r:jj :,r li , ii -.. . I
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****J)etailsofoverexploited/groundwaterstressedareasUnit/Block-wiseineAchStatc/tlT{reaspel GroundWaterRcsourcc

Assessrncnt 2024. Dlstrlct-wise categorizrtion of Assessrncnt Units is givcn in Appcndix-A of this Annexure'

2843



g_6

Appendix-A
Nrtional Compilation on Dynamic Ground Water Resotrrces of lndia, 2024

ts7

5.74391.33I0.2925.63887.O4591679

01(544

1001t'15puram
24 10(20

a1 67293.28
1002424

36.36463.64711

JA 7.89J1 3.'1 678.95toPrakasam
19 1596.252
18

36I
$z165

11.11288.8918Guntur17

21.0578.95'19East Godavari
15
16

1067.-,21J
14 13196.883132ramu

11.1188.8936Y.S.R Kadapa
12
t.1

9.52290.481921
11

3.57I7I92.26

41962425Baoatla
o
6

tl5IJ35720West Godavari
8

18.52581.48227Eluru
7

31.82768.1 i1522

1002222ri Sitharama ub

12.54131631664.7222Sai

1002727ram4

.1.f.t13.3393.332830rikakulam
2 10(29

2.7197.3JO3tSri ramulu
1

%No.No.No.No.No.
Total No.

ofName of DistrictS.No
SalineicalcriSemiCriticalSafe

RA
OF

--.' t.- !t,trr'irti ::': li -I-..-:l
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National Compilation on Dynamic 6round Water Resources of lndia, 2024

188

10042
4

42Total

10
11

1

100
4
4
2

4
2

TiraD
7

100

100

E

2

J

4
4

2

East

Lower Dibang ValleY

2

4

5

Sem
S.No Name of District of

No.

1 5

4
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

189

0.4'l199.59244245Total
100IGo hat
10077Di26

'10015Cachar25

1001212
23
24

10010

100o

100'10Baksa
10077Ka

19

20

1005

10055Dima Hasao

10020
16

17

10077
15 1001515
14 1009I

100oISibsaoar
10077Tinsukia

11

12

100414Son
10 10077

1001111Karbi Anolono
100414Kamrub

7 10055ailakandi
10077Darrano

25754Kam5

1001111
3
4

100I
2 10055n

10055Dhemaii

tcG

Sem Critical ne
S.No Name of District of % No. No.

r-',.i,t,rrri,:..1- -ii:ti 
^.. 

,l 
. , f, ,.1.t" il i ii -.. j
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

190

4.1714.17120.A70.83174Patna29

61511040820Nalandazo

6.25I.25562.51016Muzaffarpur
26

10021Madhubani
24 100

7
t.113Madhepura

ZJ

1007Kishanqani
21
22

100
16

7
1

7
20

28.57286J28.5727Jehanabad
18
19

1001(10Jamui
17 16.67483.3320Gava

1002727last ChamDaran
15 1001818Darbhanoa
14 10055Arwal
13 1009I
12 1001818West ChamDaran
11 10019Siwan
10 1001717Sitamarhi

.432378.57I14BhoiDur
8
I

10010Saharsa

9.09190.911011Kaimur
tt

7

1001616Bhaoalour
5 10011rad
4 35.7664.29oNawada

1001111Banka
2
3

100111
1

477.7814

WATER OF

Saline
s. Name of District of No. No, No. No. No.
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National compilation on Dynamic Ground Water Resources of lndia, 2024

191

0.7541.6899.164988.41473)5I

1001414oo
1001111Buxar

Jb
25412.5262.510

35 10055
34 16.6783.335b
.1.1 10020zvSaran
JZ

1022047014
31

10.53289.471719

1001414Purnea

Name of District
No.

S.No of No. No. No.

tfr, -. . ! 1,. ! ,',i ,t,. it , ir -... 
.!
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

192

100.00.13

Mohla-
Manpur-Am bagarhch
owki

ZJ

40
1

60

100.00

4

.1

2(
Manendragarh-
Chirmiri Bharatpur

19

21

22

50

1

1

100

501

5

8

2

r

ker

Khairagarh-
Chh uikhadan-Gandai

1

15
to

17

18

100.00

4

t
J

Gourela-Pendra-
Maruahi

11

12

'13

66.67233.331JDurq10

50

50

2
1 00.

4

4

4
Dantewada8

31

1 00.
100.006

6

b

4

Balod

Bemetara

1

3

4
5

WA OF

ritical ne

S.No Name of District No. No. No. %

2 1
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

193

3.425143421a2.19120146rtal
100.0077Su

16.67183.33bSuraiour
100.003aSukma

33.33166.6723Sarangarh-Bilairag h30

100.0044Sakti
28
29

aRJ2514

251754
26 14.29185.71o7
25 100.0022
24 100.003J

%No.No.No.No.%No.
Total No.

ofName of DistrictS.No
SalineCriticalSemiCriticalSafe

GROUND

'I ::1 :":rl:rt '.'- ','1,,;i11r"--. -1 I .- ' -r - 'jl;rt'1'l i:''-, ]i;ii- - -
-..,,-,;. -,-.-".J:.:*i]:;'L.i:";t:;i.].." -,.-..-..'::- -;-1."J:J:i:.:;lL:L"J-I.;ri-- "

:,-,,,.,,,,,,1
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

L94

1001212Total

10077Goa
1

2

1005Goa North

ne
S Name of District %
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

195

10108010Surat

12.512.5758Sabarkantha

50t)50o12Raikot
2b JaPorbandar

55.56533..1',!11o
24 10077

,lavsari 100F)

2018045Narmada
21

20
45

20
1

16.6783.33brSaoaf

502023010Mahesana
1010Khetla

17
18

11120260b
adhto 100oI

Jam naoar 1 6.6783.336
14 100o6Gir Som
13

25024Gand
12

50z
100

2
.t

Dwarka
11

1Io
c
Dahod

o

2575

6
4I

100)10Bhavnaoar
6

2172
b
2
IBharuch

4

9.0990.9111

8
Amreli

1

2

3

20210I202o04410

ROUND

T Critical loited
S.No Name of District No. No. No. No. No.

;1 ! :*'.' ;-,.; jir-il.*1.*:,.., 
"- -,-," ---l - -."..-: -;..-.Jh'-''r.-,:.:li.l:J-a*:--:",..'.,"..--:, -;r.-":j:.:r-,,:"r,;1l:..**-ir*r--,-,"
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

196

4.76128.73223.97109.522473.02't84252Total
33 100b

11.1122.2211.11155.565I
10077

30
31

109010

S.No Name of District No. %
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

L97

61.54887.695.5925.17143Total
22

71.43F28.5727una
21

50.00450IIJ8
20

b

17

18
10

16.67
33. i3

16.6733.33
66.67

bPalwal
15

14.29128.57257.1447Mewat
14

75.o5011

'0
1Iraoarh

100.0077Jhaiiar4a

11.1122.2266.67o
11

75.00.10014
10

1 00.00
224

o

85.71tt14.:17Fatehabad
7

57.144
4I1

42.86

6

ruks hetra
6

62.
100.00

51128
3

4

7

100.00I

TER OF

Name of District
No.

No.S.No No. No. No.

Rohtak 5 1

;f,'.:jl:.l."*-L*:,", .- -,
.:1.,- .:::-.r'ti,l, ti"if, -',r. iil"jr-'.._ l, - *;..-iJ1 :.,;lL.i:.*l;i=-.-.. -,, -"..i -,,.l-^J.!:;;r;.:;jlr.:t-"*.:..-,:-"=..
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

198

1001010

100J3
4 100Solan
3 10022
2 10022Mandi

1002

Saline
No.t/"No.

o. Safe
S.No Name of District of N

overtsxCritical
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

1.952.284.5691.25140263Total
24 )0'18hum

2

1009

22

ZJ

10.53'10.5378.951519
21 00zt21
20 r07

100I
16 6716.6766.676Koderma18

l0I6t)unti
16

17

Itlo
15 251.751516h

100112Gumla14

11.11I22.22JJ.JJoDhanbad
12
t.1

3070710
11 )12
1

11.1118.89I
o 16 67283.3312East Sinohbhum
8 1001010Dumka
7 9

16.67116 67166.674bRamoarh)

100Pakur
4
5

5.261181

)0100

7.6992.314aGiridih
1

2

100Io

Saline
S.No Name of District No. No. No. o/o

199
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National Compilation on Oynamic Ground Water Resourcss of lndia, 2024

200

18.99456.331513.923360.76
4

144237

2I1

7.69
50.
92.31

J

13
29
30

100.00
12

7
12

Uduui
26
27

50.00510.00110.0030.00JTumakuru
100.0077

24
20.0040.0040.00

16
ERam

23

100.00IoMvsuru
a4

n

2z6
14.29

2
85.71b7Mandva

20

100.0066ra
18 100.005Kodaqu
17

ono
1

4

90.91
3
10

8

Kalburqi
to

12.5012.5075.00Hassan
14
'15

MN114.29142.86.128.57
8
27

IJ

aa aa216.6716.6733.33oDavanaqere
11
4a

51

100.00v
610

11.1111.11177.787o
8
9

100.00brallanura
7

40.00260.00.fE

25.00275.00b
ru5

100.00b6
4

100.004
3

13.3326.671JJ.JJ546.677

100.0055n2

11 .11122.2244.4422.2229kot

WATER OF IN

T
Saline

Name of District No. No. No.
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

20t

1.97319.08l978.95l152Total
14

15.38215.382
100

69.23
12

13
IJ

16.6716.67frb.b /4bKasarood1a

18.1881.8211Kollam
10

53.33
25

8
J

46.67
75

7
I12

Kannur
MalaDDuram
KnThikkode

9

27.27
100

72.73
88

11
Pathanamthitta7

18.75281.251316Thrissur

45.45E54.55611Thi ruvananthapuram5

10014irnakulam
3

2IJ
100

6
44Wavanad

1

2

DYN WA ES OF

S.No Namo of Dictrict ol N No. No.

lt 100

- r:|i. il.::t;:J,. 
t.1,;t ::,j,i ii:"l:r ---. 

--1,
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

202

185.71o
Katni
Khandwa26

16.6783.33E6Jhabua

aa

24

12.87.57I
6032012015

21 1

100
- 8rvo

J

7Hoshanqabad
20

201804tGwalior
18
I

2018045Guna
17

e

10077
to

33.33216.671503bDewas
14

5

100a2Datia
13 14.29185.7167

hindwara 9.09118.1872.73811
11

504504o
BU10 5015012

1003JBhooal
8 100b6Bhind
7 20280810Bcful

14.29114.29171.4357Barwanio

1001010
4 5025024
3

25175J4

1006Aliraiour2

50225125I4

WA OF

o. ited
S.No Name of District No. No. No.
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National Cornpilation on Dynamic Grotlnd Water Re60urces of lndia, 2024

203

Total 6t 5
52 5
51

b 50
Tikam

48 J
47 sidhi A

aa
4ur

7543 hahdol

o 100o
41 5 I
40 Satna 4 4
?o 1

38 77.78
o bb.b 

'/

36 4 1 I

34
A

Niwari
Neemcz

16.67
7Morena

29
2

zo 100
oone

S.No Name of District of
o,

DYNAMIC G ROUND TERWA INDIA, 2024RESOURCES OF

: r=:-,. --. -"---:.,=,.-;-i:'lil.-.l;:Ii.ii-;l:.,-:=:.- - *,..,,-Lfi;''ij;iir:-,'t.:.ii.,-.l..*:,--.," .. .,..,-.'-l^..-,-..-;,j-l,i,J;jt.;j|.*i**:=--- -
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National Compllrtlon on Dynomic Ground Water Regources nf lndia, 2024

204

18.18281.82I
10
1Satara

2

30

100.009Ratnaqiri
27
28

100.00155

714128.57464.29o14ne

100.00o
24

100.00
100.00

8aa

13.33226.67460.00o15Nashik
21 100.0066
20 100.0016

100 001414I
100.00JMumbai

17

18

100.001

100 001010f
15
16

100.0012
14 100.00I8
13

13.33266.671020.00J15
Hintz 100.005F

11 100.008

100.0012tzGadchiroli'10

100.0044Dh
8 100.0015

15.38223.O8361.54IIJBuldhana7

100.00
11

77

6

11 .11188.89
J

4

7.14114.29221.43-157.148
7
14

2

7.1428.57435.7128.5714Ahmednaqar1

2024

Name of District
o.

S.No of Yo Yo
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

205

.1b

Total 84.12 41 7 I ,|

359
1 16

302 11A2 1.95 an o.n

34 I] 100.00
7

1

'100.00

1

a4

f

o

J
7

7

S,NO
Total No.

ofName of District % N

cal ne

tc

.-1,^:.;i:,' -,'-,-^ii:ji.;L---- - -.-, .-.:-,"-,-.,:-;lL''l,,:;jl:ji,.;-1;-.-,.-
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

206

1

100ITotal

4

5

100

2

2

1

2lmohal East

%No.No.%No,No.c-N

Total No.
ofName of DistrictS.No
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National Compilation on Dynamic Ground Wator Resources of lndia, 2024

207

1004040
1002

East
North

10
11

100I9
9 3cHills
8 )04Hills
7 100a.tBhoi

10044West Khasi Hills
1002East Jai

4
E

.12
3 06Hills

10022So
2

1002t
1

Name of District
otal No.

S.No No. No. No.

,--l ,;,-^;;l:f:,r',.::1i.:"i:"#-:*.-:.-".- ., .-l- *,-.:-;J;lri,**ll: ri-*-1.*-:.-.-,. --.-..--..1--.*"....,":*l:'J,":,,:i, il.:.i'-."*-.;:--.- " ^. ...--).:1....-,...-..i).-l
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Notionol Compilation on Dynamic Ground Water Resollrces of India' 2024

1002626Total

100Mamit
7
8

10044
6 10022
5 1002tSaiha

10044
3
4

10022

'1005F
1

2

10044c

WATER oFl

ne

S.No Name of District No. o-

208
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National Compilation on Dynamic Ground Wat€r Resources of lndia, 2024

209

1005252Total
11 100boMoko

'10 100I
9 10044I

100Phek
7 100J2Peren
b)

1006o

1002
4 10044Kohima
3

'100E
100ti

I
2

100

%No.No.No.No.No.
Total No.

ofName of DistrictS.No
)loitedOverEx

2024

Sal ne

,.-,,-,-.1- *;:,.;J:..ir-i:,1,i;,il:.i.:-"JL;--.-.. " -- -,"--::-;1.*ll:,r--,*,.,:]Lii"J-l-" -*.. -,"
| " .1t;,'" tf . rr 

^.. - 'l
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National Compilation on Dynamic Ground Water Resources of lndia, 2024

zLO

1.9152.87995.22299314Total

1001717Sundaroarh30

1006bSubarnapur29

'100ISambalour28

11111Ravaoadaaa
10011Purlo

20804Nuaoada

12.518'7INavaoarh24

10010Nabaranqapur
100
10077Malkanoiri21

1414Koraput20

30J701019

10013Keonihar18

44.444)55.I17

10012hamal16

1001313Kalahandi15

20I804EJharsuquda14

10190I10Jaiour13

12.51i78JaoatsinqhDur12

10022amGan11

1007GaiaDati10

88Dhenkao
100Deoqarh8

100144Cuttack7

1JJBoudhb

100145
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Annexure - lll (C)

state-wise Annual Extractable Ground water Resource of

Assessment Units under Different Category in lndia
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